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the employees of Kendriya Vidya- 
laya Sangathan also; 

 
(b) if so, whether the payments/ 

pay-scales being given to the hostel 
staff of the Kendriya Vidyalayas 
conform to the provisions of the 
said Act; 

(c) if so, the details thereof, 
if  not, the   reasons   therefor; 

(d) whether Regional concil- 
iation or such other officer had 
directed the Sangathan to execute 
the relevant provisions of the above 
Act in respect of cook and other 
categories of employees of Hostels 
of Kendriya Vidyalayas; 

(e) if so, the details thereof; 

(f) whether the direction has since 
^een executed; and 

(g) if so, the details thereof 
and if not, the reasons therefor ? 

THE MINISTER OF STATE 
IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT 
(SHRI CHIMANBHAI MEHTA): 
(a) Yes, Sir. 

(b) to (g) The regular staff of 
hostels are given regular scales 
and allowances as per rules of 
Government of India. Apart from 
regular staff, the- staff appointed 
in the hostelsin Vidyalayas on part 
 time basis are paid the following 
emoluments out of hostel fund: 

(i) Head Cook—Consolidated am- 
ount of Rs. 300/- 
per month with 
free food and lod- 
ging. 

(ii) Cook, —Consolidated   am- 
Masalchi, ount of Rs. 250/- 
Sweeper. per   month    with 
free food and lod- 
ging- 

The Assistant Labour Commis- 
sioner/Conciliation Officer advised 
the   Sangathan   to   implement   the 

Minimum Wages Act, 1948 for the 
hostels part time staff of Kendriya 
Vidyalayas. The   matter   is   being 
looked into. 

 

Parents-teachers Association in 
Kendriya Vidyalayas of Delhi 

2253. SHRI SYED SIBTEY RA- 
ZI: Will the PRIME MINISTER 
be pleased to state: 

(a) whether Parents-Teachers As- 
sociations have been formed in 
many Kendriya Vidyalayas of Delhi 
including in Lawrence Road, Pitam- 
pura, Sainik Vihar and Shalimar' 
Bagh; 

(b) if so, what are the locations 
of these Vidyalayas; 

 
(c) if so, when these were for- 

med and the number of meetings 
held in a year, decisions taken in 
these meetings and progress made 
in implementation of these decisions; 
and 

(d)'if not, the reasons therefor 
and what action is being teken 
against these Vidyalayas ? 

THE MINISTER OF STATE 
IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT 
(SHRI CHIMANBHAI MEHTA): 
(a) Parents-Teachers Associations 
have been formed in many Kendriya 
Vidyalayas including K. V., Lawrence 
Road and Kendriya Vidyalaya Pitam- 
pura in Delhi. No Parents-Teachers 
Associations has been formed in 
Kendriya Vidyalaya Sainik Vihar 
and Shalimar Bagh. 

(b) Locations of the above Ken- 
driya  Vidyalayas   are  as  under: 

(i) Kendriya Vidyalaya, T. P. Block 
Pitampura, Delhi-110 034. 

(ii) Kendriya  Vidyalayas, Lawre- 
nce Road, Delhi-110 035. 
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(iii) Kendriya Vidyalaya, Sainik Vi- 
har, Delhi-110 034. 

(iv) Kendriya Vidyalaya, Block A- 
N, Shalimar Bagh, Delhi-110- 
052. 

(c) Parent-Teachers Association 
in Kendriya Vidyalaya. Lawrence 
Road was formed in January 1990, 
but no meeting of the Association 
has been held so far. Parent-Teachers 
Association in Kendriya Vidyalaya 
Pitampura was formed in July, 1989 
and since then four meetings of 
this Association have been held. 
Suggestions given were mainly regard 
ing cleanliness, checking of home 
work and some academic points. 
These suggestions have been imple- 
mented by the Principals. 

(d) Does not arise. 

 
 


